C. A No. 357-358 OF 1999

| TEM No. 103 WM Court No. 1 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Cvil Appeal Nos. 357-358 of 1999

U.P. State Sugar Corpn. and Anr. Appellant (s)
VERSUS
M s. Mahal chand M Kot hari and Ors. Respondent (s)

(Wth office report)

Date : 31/03/2004 These appeals were called on for hearing today.

CORAM :

HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTICE S.B. SI NHA
HON BLE MR JUSTICE S. H KAPAD A

For Appellant (s)M. T. Mhipal, Adv.
M. Pradeep Msra, Adv.

For Respondent No. 1M. R K Aggarwal, Adv.
for M. Arvind M nocha, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Adj ourned for three weeks.

[ Alka Dudeja ] [ Janki Bhatia ]
Court Master Court Master



